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(a) whether at a meeting of the re-
presentatives of the tyre industry and
various Ministries called recently, the
plea to exempt new tyre unitg from
price control was made; and

(b) i? so, decisions arrived at?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRA-
MANIAM): (a) and (b). At a meet-
ing beld in the Planning Commussion
on the 13th March, 1974 with repre-
sentatives of the industry to discuss
the FMifth Plan Programme of the
tyres and tubes industry & suggestion
regarding exemption of new units
from price control was made. How-
ever there was no consensug on the
suggestion.

Residential Houses for Harljans, Tri-
bals and Backward Clasees in
Kerala

*640 SHRIMATI BHARGAVI1
THANKAPPAN: Will the Minister of
HOME AFFAIRS be pleased to state.

(a) the number of residential
houses proposed to be constructed for
Harpans, Tribals and Backward
clacses in the State of Kerala during
Fifth Five Year Plan; and

(b) whether the targets set up for
this purpose in the Fourth Plan have
been gchieved in full and if not, the
reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF
PERSONNEL (8HRI RAM NIWAS
MIRDHA): (a) and (b). Again a tar-
get of 1000 houses for Scheduled
Castes and 533 for Scheduled Tribes
the achievements during”the IV plan
were 663 houses and 314 houses res-
ﬁctively. The reasons for shortfall

the IV Plan gnd the targets for
canstruction in the V plan are being
umt-talned from the State Govern~
ment,
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Under-utilisation in Indusiries due to
Technolegical tuadequacy

*641. DR. RANEN SEN:
SHRI Y, ESWARA REDDY:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state:

(a) whether the inadequacy of the
technological base wes one of the
main reasons for under-utilisation of
the engineering industries both in
private and public sector; and

(b) the action Government propose
to take to improve the technological
base?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRA-
MANIAM): (a) and (b). The techno-
logical base of the engineering in-
dustries in India has been generally
adequate . Whenever efficiencles are
noticed, these are fllled, among other
things by allowing entrepreneurs and
engineering units to collaborate with
firmg of repute abroad and by indu-
cing them to undertake suitable re-
search, design and development pro-
jects

Indo-Soviet Satellite Project

*642 SHRI P. GANGADEB:
SHRI N. SHIVAPPA:

Will the Minister of SPACE be
pleased to state:

{(a) whether a Soviet team visited
Indla in January, 1974 to egpordinate
the work of the two countries on @
satellite project;

(b) if so, whether two stations are
proposed to be set up for collecting
data from the Indian satellite; and

{c) if so, the muin features thereof?
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THE PAIME MDUBTRR. MINIS-
TER OF APOMIC FRERRGY, MINmIé
TER OF ELECTRONICS AND TR
TER OF SPACE (BHRIMATI IND
GANDER: <a) and (b), Yes, Sir.

stations will be set up, one
M(c%ﬁ) mﬂkﬂm and the other n:;r
Moscow, for receiving data Mm e
Indian Scientific Satellite The eq :
ment and personnel at the Srihatiko
station will be entirely Indian. The
statron pear Moscew is bheing set up
by the USSR Academy of Sciences,
but the iape-recorder for .t'he station
will e provided by Indla in order to
have exactly the same tor'mat for
deta recording as at Sriharikota. The
tgecommand facilities at both the
stations will be fabricated by India
and all commands will be by Indian

personnel.

’
of a Commission te Btudy
gzm‘ Ill:am of Minorities as sugges-
in AN India Muslim Mnajlis
Mushwarat Confersnce

*843, SHRI B. S. BHAURA: Will
the Minister of HOME AFFAIRS be

Peaced to state;

{a) whether All India Muslizn Maj-
1is Mushwarat Conference has ‘m_xz-
gested the setting up of a commission
to study the problemg faced by the
minoriddes and o recommend mee-
sures for redress of their grievances;
and

{b) if 8o, Government's reaction

thereto?

THE MINISTER OF STATE IN
“THE MENISTRY ©OF HOME AF-
FAIRE AND IN THE DEPARTMRENT
F BERSONNEL (SHRI RAM NI-
WAS MIRDHA): (a) Government
‘have seen 3 news item about the re-

reportéd %o heve deen adop-

Mmﬁwﬂmmﬂumw
Musihidn Mijlis WMushiwarsat Conference
Bpld i» Delbi in March, 1974,
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(b) A Special Officer has been up-
painted under 350-B ot the
Constitution te investigate all mat-
ters relating to the safeguards pro-
vided for lingyistic minorities under
the Constitution. 'There is no propo-
sal for appointing any other statutory
autharity. Apart from legal snd other
remedies available to all for getting
their conmstitutional rights enforoed, a
Division has been created in the Min-
istry of Home Affairs specificaily to
deal with the problems of all mino-
vities

into Affeirs of Gujarad
Khadi Board

‘644 SHRI P. M MEHTA Wil
the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
atate;

(a) whether the Crime Prevention
Saciety of Gujarat has urged the
Union Government to probe into
affairs of Gujarat Xhadi Board;

(b) if s0, whether they have sup-
mitted memorandum to the Governor
alleging corruption prevalent jin the
Gujarat Khad: Board; and

() it so, the reaction of the Union
Government thereto®

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECANOLOGY (SHRI C.
SUBRAMANIAM): (a) Yes, Sir. A
petition containing some allegations
was received by the Government of
India.

(b) Government have no informa-
tion of any such memorapdum haw
ing beem submitted to the Governar

of Guojmtat.

(¢) The action o be taken will bp
decided In the light of the repart
that the State ent would
make on the petition recpived by thé
Government of and which hat
been sent to the te Governrodnt
for enquiry.

Enguiry





